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in progress,

(c) Since the work is still to ba
completed, it is too early to consider
any such proposal.
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Use of Pesticide in Aréas of Indian
Bustard '

*836. - SHRI F. P. GAEKWAD:
Will the Minister of AGRIULTURE
AND IRRIGATION be pleased to
state:

(a) whether ‘Government are aware
that the indiscriminate use of pesti-
cldeg :in the areas surroundihg the
home-‘of ’ tha great Indlan ‘Bustard
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and its killing had .dealt a big blow
to its existence; ‘

(b) whether eGov,emment are  alao
aware that the conservation of this
bird was gll the more important as
its breeding season was very long and
generally only one egg formed the
normal clutch in the wild;

(c) if so, whether Government con-
sider taking special measures to check
the killing of bustard which is fast
nearing extinction; and :

(a) if so, the outlines of the mea-
sures?

THE MINISTER OF AGRICUL.-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
TGovernment s not aware of any
report about the indiscriminate use
of pesticides in the areas surrouding
the home of the Great Indian Bustard.

(b) Yes, Sir,

(c) and (d). Some of the measures
adopted for the preservation of the

Great Indian Bustard are as under:

1. With the enactment of the Wild-
life (Protection) Act, 1972, which has
now been adopted by almost all Sta-
tes, special legal protection has been
given to the endangered species, in-
cluding the Great Indian Bustard,
from exploitation and stringent’
punishment is provided for infringe-
ment of the provisions of the Act.

2. Export trade .of most of the
threatened species, including the
Great Indian Bustard has been con-
trolled particularly since India be-
came a party in 1976 to the Conven.-
tion on International « Trade. - in
Endangered Species of- Wﬂd Fauna
and Flora.

3. A proposal to set up Desert Na-
tional Park in Rajasthan, which ' inter
alia, includes the habitat of the
Great Indian Bustard is under consl- -
deration “of the Government o Im;ﬁn :
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4, The concerned State Govern. .

_ments have been requested to ex-
plore the possibilities of establishing
sanctuaries - for the Great Indian
Bustards, under the Wildlife (Protec-
tiony) Act, 1972, with a view to
drawing up a project for providing
Central assistance uynder the Cen-
tral Sector Scheme for development
of National Parks and Sanctuaries.
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Import of Telephone Sets

*839. SHRI C, R. MAHATA:
BHE] DHIRENDRA NATH
‘ BASU: .
Wil the Minister ¢f COMMUNI-
CATIONS: be pleased to state:

(u) whetim‘ itisa tact that Govern-
mem have decided to import 2 la‘khe
teiaphone gets; and
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(b) it so, the details thereof and
the progress so far made in the
matt_er?-

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI): (a) There is no
proposal for import of 2 lakhsg nhum-
ber of ordinary telephone gets, How-
ever, g proposal for import of 90,000
“plan” type instrumentg of the gwit-
ching type is under consideration.

(b) The tenders for 90,000 “plan™
instruments were invited. These are
under evaluation.

Check on the Quality of Wheat and
Rice supplied under ‘Food for Work’
Programme

*840, SHRI AINTHU SAHOO:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the rice supplied
alongwith wheat in the ‘Food for
Work’ Programme in Orissa ig unfit
for human consumption;

(k) whether the Ministry intend to
take care and see that good and stan-
dsrd quality rice js issued from the
Food Corporation of India godown;
and

i¢) methods of checking prescribed
to ensure that had type of Rice ure
not issued under this Programme?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) No, Sir. It
ig not correct that the rice supplied
under Food for Work Programme in

Orissa iz unfit for human consump-
tion, . o

(b). & (c). Instructions have been
issued to the FCI authoritieg to en~
sure that the foodgraing suppﬁd
under the programme conform.
the FAQ (Fait Average Quqlit.v)
that the supply of foodgraing umler





